
  

 

 

Note : 

 As per information received from District Magistrate Almora, FIR has lodged against the 
COVID-19 positive case migrated from Delhi and arrived in Dhanoli tehsil (Almora). The 
FIR has registered under IPC Section 2/3 of Epidemic Act 1897 and Section 51 of Disaster 
Management Act 2005. 
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Health Bulletin – Update  

 Status as on Date: 05-06-2020  
Time: 08:00 PM 

 
 
 

 Total number of COVID-19 Positive Cases : 1215 
 

 Number of treated/recovered cases : 35* (Total discharge : 344) 
*Bageshwar- 01, Chamoli- 11, Dehradun- 07, Haridwar- 12, Nainital- 02, Pauri- 01, Rudraprayag- 01  

 

 Total number of COVID-19 additional Positive cases detected after release of Health 
Bulletin (05.06.2020, 2:00 PM) :  16 

 

District wise Distribution of COVID-19 Positive Cases  
 

District 
Total Number of 

Positive cases 
Travel History 

Dehradun 08 

01 – Local resident having no travel history (Detected by 
private lab) 

01 – Gurugram 
01 – Mumbai 
01 – Bijnore (UP) 
02 – Delhi 
01 – Ghaziabad 
01 – Travel history NA 

Champawat 01 01 – Delhi  

Nainital 04 04 – Delhi  

Tehri 02 02 – Maharashtra  

U.S. Nagar 01 01 – Thane (Maharashtra) 
 


